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Land Utilisation Boards in States
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‘Will the Ministe- of Food and Agri-
culture be pleased to state

(a) whether the Government of
India has asked the State Govern-
ments for setting up of Land Utilisa-
tion Boards in the Btates, and

(b) whether the Government of
Onssa has constituted such Board?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas). (a)
Ye , Sir

(b) The Governmcnt of Oiissa has
reported that such a Board had been
set up by the Government in 1950,
but it had not done anything beyond
finalising the Orissa Agricultural Act
of 1951 The State Government now
proposes to reconstitute the Board to
carry out the objects for which it
was constituted
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Will the Minister of Health be
pleased to state

(a) whether it is u fact that a sur-
gical instrument wag ‘foand from the
body of a girl who died’a few days
after her gperation in Ilrw!,p Hospital,

(b) 1t not, whether the report of
sych & case appeared in the press and
it so, what action Government. had
taken to be satisfied that the report
was incorrect;

(o %7y the aliegations made
by the of, the girl were pro-
perly investigated; and

(43§28, the xesult of the inyesti-
o o
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The Minister of Health (Shri D P
Karmarkar): (a) There has been an
allegation that a surgical instrument
was found in the ashes of the body .of
& girl

(b) A report appeared in the press
on the 4th January, 1958 Government
on the same day called for informa-
tion on the subject from the Delh:
Administration.

(c) and (d) A case under Section
304—A, IPC has been registered by
the local police authorities The report
of the investigation 18 awaited

Pakistan-Opted Railway Employees

84 Shri D C. Sharma: Wil the
Minister of Rallways be pleased to
state whether 1t 1s a fact that a num-
ber ot Railway employecs who opted
for Pakistan and who had later ex-
pressed their desire to be employed
orr the Indran Railways have not been
taken back in services particularly on
the Northern Railway?

The Deputy Minister of Rallways
(Shri Shahnawax Khan): No All
those railway employees who had
provisionally opted to serve Pakistan
but later changed theiwr option for
India Final before 15-2-1948 were ab-
sorbed. Those who had opted Rakus-
tan Final but did not proceed to that
country and apphed for- employment
were also re-employed on railways
subject to the availability of vacan-
cies and their being found suxtable
In the case of those who had eopted
Pakistan Final and had migrated to
that country but later returnmed to
India and requested for employment,
the Ministry of Railways decided that
their cases may also be sympatheti-
cally considered for re-employment
on railways subject to their being
found sultable. -
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Will the Ministér of-Frangpert and
s be pleased to state

‘(q)wheturnuamanicw
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